5351 Written Answers [RAJYASABHA] tt Questions 5352

t [THE MINISTER OF STATE IN THE = MINISTRY OF HOME AFFAIRS (SHRI (b)
VIDYA CHARAN SHUKLA: (a) and the A statement is laid on the Table of
House.]

STATEMENT

Details of con-
victions

Period Head ol Crime No. Nature of stn- Details of persons arrested
of tence
cases — -——
con- Death Life  Other Arres- Chal- Con- Acquit- Pend-
victed sen-  impri-  sen-  ted  laned victed  ted  ing
s0 tenee son- tences Tral
far ment

1-1-1965  Murder ; . 25 4 14 790 a0 39 50 I

o Buglary . » 171 171 315 315 216 79 26

J1-10-651  Dacaity | | 51 51 3 { $2

Kidnapping of minors .. - 26 125 125 35 74 16

Abduction of Waomen 5 - e L’ 101 101 H 8( 13]

PRIVATE SCHOOLS AND COLLEGES IN (q,-) FT AT, AIE AT F199T
HARYANA . o n w w =

faeafaeeal & avag s@a § TW-

1471. SHRI JAGAT NARAIN: Will the Afan wafzai ¥ FAAwET OH
Minister of EDUCATION be pleased to state: .- . N "
, qAAET FIT F FTE qEANT FeAd
(a) the percentage of grant given by the ~ i
State Government to the privately managed Tt A fagafaurm AT AR
recognised schools and colleges in Haryana ; F fasrenda g ;

(b) whether there is any proposal under . g
Government's consideration to put these (H) afz &1, at = faug ¥ a4=-

educational institutions at par with the aided an feafa sa1 & . 4l
schools and colleges in Delhi; and )
() 39 9% F9 % (Aoig fF7 =17

(c) if not, the reasons therefor?
Y aeqiFET 27

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION (SHRI
BHAGWAT JHA AZAD): (a) to (c) The
required information is not available with the

| [PAY SCALES OF NON-TEACHING STAFF of
AGRA, MEERUT AND KANPUR UNIVER-

Government of India. The Government of SITIES

Haé"yfﬁ‘a .hafs beetr? addrflssed to .f“er“Sh.ﬁans 1472.  SHRIMATI  VIDYAWATI

T‘; q oneth‘enT‘;r;’i‘j;‘;rt‘hgvsjgh;ecewe WHLBC | CHATURVEDI: Will the Minister of
’ EDUCATION be pleased to state:

(a) whether any proposals to revise the
pay scales of the non-teaching staff of the
colleges affiliated to the Agra, Meerut and
Kanpur universities are under consideration of

. FIAYT Frsafireraat the Central Government or the University
aqu n A s . . N Grants Commission ;
# At Famfeai & For-w _ . o
- (b) if so, what is the latest position in this
1472, simdr fgwmedy  agaft: | regard; and
Fqi Tawew W0 gz S A FW R0
fe : -
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(c) by when a decision is likely to be taken
thereon?]

fawrt =t (o famw &w) : (F)
A AE R
(=) R () waw adi v

ffTHE MINISTER OF EDUCATION (DR.
TRIGUNA SEN): (a) No, Sir.

(b) and (c¢) Do not arise.]

vogle o

el -

INCREASE IN THE TONNAGE OF INDIAN

SHIPPING

1473. SARDAR RAM SINGH: Will the
Minister of TRANSPORT AND SHIPPING
be pleased to state:

(a) whether it is a fact that the

National Shipping Board has recently
urged upon Government to allocate
adequate funds to increase the tonnage
of Indian Shipping ;

(b) if so, what are the details in this regard
; and

(c) what is Government's reaction thereto?

THE MINISTER OF TRANSPORT AND
SHIPPING (PROF. V. K. R. V. RAO): (a)
Yes, Sir.

(b) It was decided at the meeting of the
National Shipping Board held at New Delhi
on 2-12-67 that the Board should make a
strong recommendation to Government to the
effect that: —

(i) Shipping should be accorded priority
of a high order in our development
plans.

(i) Adequate rupee resources should be
made available for the acquisition of
ships.

(iii) Foreign exchange should be released
from free sources for meeting the
down payment of ships acquired
from abroad.

fc) Government will giv. due consideration
to the recommendations.

f[] English translation. 4—
SR. S./68

. [22 DEC. 1967 ]

to Questions 5354
1474. [Transferred to the 20th Decem
ber. 1967.]

SECOND SHIPYARD IN COCHIN

1475. DR. (MRS.) MANGLADEVI
TALWAR: Will the Minister of TRANS
PORT AND SHIPPING be pleased to
state:

(a) whether Government have received the
comments of Mitsubishi Heavy Industries
Ltd., Japan for the Second Shipyard in
Cochin;

(b) if so, the action taken by Government
thereon ; and

tc) whether Government are aware that this
firm assisted Dr. Dharam Teja in defrauding
Government by giving false and forged
receipts and inflated bills?

THE MINISTER OF TRANSPORT AND
SHIPPING (PROF. V. K. R. V. RAO): (a)
and (b) The Mitsubishi Heavy Industries have
stated that their earlier project report would
need modification in the light of the decision
of the Government on the scope and size of
the project. The Mitsubishi Heavy Industries
have been requested to send their
representatives to India to conclude a
mutually acceptable agreement.

(c) The matter is under enquiry.

ATTACKS BY EAST PAKISTAN RIFLEMEN ON
ASSAM BORDER

1476. SARDAR RAM SINGH: Will
the Minister of HOME AFFAIRS be
pleased to state:

(a) whether it is a fact that the number of
attacks by East Pakistan Riflemen on the
Assam border has increased during the last
few months ;

(b) whether it is also a fact that an Indian
villager was kidnapped recently; and

(e) if so, what steps have been taken to get
him released?

THE MINISTER OF HOME AFFAIRS
(SHRI'Y. B CHAVAN): (a) No, Sir.
(b) Yes. Sir.

(c) Protests have been lodged with
the Pakistani authorities with a reauest



